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[RAJYA SABHA]

5. 9191 A9 Sf. HIHRTd SRS H gRT 99 1950 H 81 HERT, HUlcd, e T2l
AT TS NS H IRERTTT WU A GeT-THeIT a9y = drell S SiTfa
D1 TST ST, TSI SIHH  HTSAT SIHTH &b 19 4 TRET0T {1 17 2

ABIGY, SURITh q2dl Pl Aol IGd gU H WRA ARPHR F W11 &l g b
IR URARI 1T AR B8RO, ISR, UST1d, fEHTEel Uael g2 Se]-H iR
DI SITH ST DI T GH], ST RN (SETI AR B RABIRET Dl A
B gU MUws 9 (IR B Gl F BCTHR YA SIS (Scheduled Tribes) @1
Gl H SRV TSI BR bl HUT B, TG |

Concern over non-availability of records for 1962, 1965 and 1971 wars with National
Archives of India

SHRI BRIJLAL (Uttar Pradesh): Sir, it has been gathered that non-historical records
— since 1960 — and records of 1962, 1965 and 1971 Wars, and also the records on
Green Revolution, are not available with the National Archives of India, as most of the
departments have not shared the information for these years with the NAI. Sir, nine
departments, Commissions, institutions and attached bodies, including Agriculture,
IT and Electronics, Social Justice, Panchayati Raj, Rural Development, Women, Child
Development and Child Affairs are some of the prominent departments/organizations
yet to share the records with the NAI.

There are 151 Ministries and Departments, but NAI has records of only 64
agencies, including 36 Ministries and Departments.

Situation seems to be alarming and immediate steps need to be taken so that
historically important information is not lost in the name of weeding out records.
Officers and staff need to be sensitized about the awareness of records of historical
importance and transfer it to NAI in a time-bound manner. Necessary instructions
should immediately be sent to all Government organizations to identify, preserve and
transfer this historical treasure trove to NIA.

Demand for establishment of Vidhan Parishad in Odisha

DR. SASMIT PATRA (Odisha): In August 2018, the Odisha Cabinet approved a
proposal to set up a Vidhan Parishad or Legislative Council as an Upper House to the
Odisha Vidhan Sabha or Legislative Assembly. Its strength would not exceed one-
third of that of the Assembly, which in Odisha’s case would work out to a maximum of
49 Members. The setting up of an Upper House was preceded by the setting up of a
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Committee of Legislators in 2015. As the idea gained momentum, the Committee that
had travelled to Karnataka and Maharashtra in 2015, and Telangana and Bihar in 2018
and, thereafter, submitted its report in the same year. In September 2018, the Odisha
Vidhan Sabha passed a resolution to set up the Legislative Council or Vidhan Parishad
in Odisha. The Resolution now needs the approval of the Union Cabinet, after which
it would be tabled in both the Houses of Parliament and thereafter Presidential assent
is required to make it an Act. There is a need to have a Vidhan Parishad in Odisha for
extensive discussion and wider consultation on crucial issues pertaining to the State.
Also, Bills, which are passed in the State Assembly, can have elaborate discussions
in the Upper House. | request the Government of India to take all necessary steps for
the establishment of the Odisha Vidhan Parishad expeditiously.

Faulty design of underpass situated under National Highway and Railway Line
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Demand to develop Hapur as Spiritual city
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